The Higher Education School, Graduate School and University (Freedom of
Speech) Bill, 2024-Introduced

ADV. GOWAAL KAGADA PADAVI (NANDURBAR): Sir, I beg to move for leave to
introduce a Bill to make provision in relation to freedom of speech and academic
freedom in higher Education School, Graduate School, Universities, other
educational institutions and in students unions and for matters connected
therewith.
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ADV. GOWAAL KAGADA PADAVI : Sir, I introduce the Bill.
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